
HIGH COURT OF JAMMU & KASHMIR AND LADAKH 
(Office of the Registrar General at Srlnagar) 

****** 
ORDER 

Subject: Nomination of Judicial Officers for two days Orientating 
Programme on POCSO Act with reference to SAMVAD's 
Training Manual on 17.05.2025 and 18.05.2025 at J&K 
Judicial Academy, Mominabad, Srinagar. 

The Judicial Officers, as per Annexure "A" and "B" are 

hereby nominated for participating in the subject programme, which 

is scheduled to be held on 17th and 18th of May, 2025 at J&K Judicial 

Academy, Mominabad, Srinagar. 

The nominated Judicial officers shall report in the 

Academy, at 09:30 AM sharp on the scheduled date. 

By Order. 

~~0~ 
(M.K. Sharma) ' 7 l 

Registrar General (Officiating) 

No ·. ~'-\\\~- )\\\R~lt.0 \ \ \ Dated: ~\ t~~ ~).~ 
Copy of the above forwarded to the:-
1. Pr. Secretary to Hon'ble the Chief Justice, High ·court of J&K and Ladakh. 

2. Secretary to Hon'ble Mr./Mrs. Justice---------­
................ for information of their Lordship's 

3. Registrar Vigilance, High Court of J&K and Ladakh. 
4. Dh'ector, J&K Judicial Academy, Srinagar, for information and with the 

request to inform all the nominated Judicial Officers, accordingly. 
5. Registrar Judicial, High Court of J&K and Ladakh, Srlnagar . 

.................. for information and necessary action. 
6. All the Pr. District and Sessions Judges of Jammu Provlnce/UT of Ladakh. 
7. Concerned Judicial Officers. 
8. CPC e-Court, High Court of J&K and Ladakh, for information and with the 

request to upload same on the official web site of the High. Court. 

9. Incharge Library, High Court of J&K, and Ladakh, Jammu/Srlnagar . 

.......... for Information and maintaining the record of the same. 

10. Order File. A J Y\ • 
0 

~.o( 

Registra~ J~~\~officiating) 



I 
I Annexure-A 

Two days Orlente~tlon Proeramme on: 
POCSO Act With reference to SAMVAD's Tre~lnlng Manual on "Essential Interventions 

and Skills for Working with Child Sexual Abuse-Introducing Mental Health and legal 

Dimensions of Forensics": 

at J&K Judicial Academv.Momlnabad,Srlnaqar 

17.05.2025 &18.05.2025 

1. Judicial Officers o(Kasltmil' Province 

S.No Name of the Designation 
Officer(Mr/Ms) 

1. Naseer Ahmad Dar Addditional District &Sessions Judge, 
Baramulla/ 1st Addditional District 
&Sessions Judge, Baramulla 

2. Masarat Roohi Additional District & Sessions 
Judge,Anantnag · 

3. Shabir Ahmad Malik Principal District & Sessions 
Judge,Pulwarna 

4. Umi Kulsoom Presiding Officers, Fast Track Court 
(POCSO),Srinagar 

5. Spalzes Angmo Principal District &Sessions Judge, Kargil 

6. Yahaya Firdous Presiding Officer, Fast Track Court, 
Ahanger Bud gam 

7. ManjitRai . Additional Session Judge 
T ADNPOTA(NIA) Sri nagar 

8. AnjumAra Ist Additional District &Sessions Judge, 
Srinagar 

9. Vinod Kumar Special Judge NDPS, Srinagar 

10 Sushil Singh Additional District and Sessions Judge, 
Bandipora 

11 Romesh Lal Additional District and Sessions Judge, 
So pore . 

12 Mansoor Ahmad Lone Additional District & Sessions Judge, 
Handwara 

13 Faizan ul Haq Iqbal Additional District &Sessions Judge, Anti-
Corruption, Srinagar 

14 Noor Mohd. Mir Additional District & Sessions Judge, 
Pulwama 

15 Swati Gupta 2nd Additional District &Sessions Judge, 
Srina~ar 

16 Rafia Hassan Additional District & Sessions Judge, 
Gnndcrbnl 

17 Tscwang Phuntsog CJM, Lch 



I 
I 
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1- - , HJJ·Taha~um f)adir l~rrayt I Sul>-Ju·' ' o··b I .. . _ _ _j vgc, IJ c 1ara 

I I fJ Ahdul iiari -- --
1
-;:;:-.. ---=-~-,..--...---------; 

--- --1 -. _ ---~ __ Cuy Judge, Sri nagar 
20) Z<Jhoor Ahm· d (' · "I s J · ·• sanwc ."pccial Mobile l --- - - -:-. - -. _ _ I J.\1agi~tratc,Trchgam,Kupwara 
2 I Jumud lmt1az Mir 

1 
Small Causco,; Court, Sri nagar I --22~ Mus(~(Jubcc~ - Spcciul Mobile Magistratc(PT&E).Srinagar I 

-- __ __! 
23i Aku~h Deep Singh 1 Munsiff, Kulgam 

I I 
241

1 
Ramccn Rashid Khan 1 Addl. Spl. Mobile Magistrate, Shopian 

251 Younis Hamid 
I 

1 MunsiiT, Dangiwacha,Baramulla 

261 Amaan Nissar · j MunsifT, Tral,Pulwama 

27. Mahoor 1 MunsifT, Ganderbal 

28 Aiman Amin 1 Munsiff, Charari Sharief, Budgam 

29 Vikas Bhardwaj j 2nd Addl. MunsiiT, Srinagar 

30i Sadiq Ali Wazir I Addl. Special Mobile Magistrate, Drass, 
Kargil , 



Annexure-B 
Two days Orientation Pronrommo on: 

POCSO Act with reference to SI\MVAD's Tralnlnn Manual on "(sscntlal lntervcnllun~ 
and Skills for Worklnc with Child Sexual 1\buse·lntroductnc Mentnl llcolth nnd lcp,nl 

Dimensions of Forensics": 
gt J&K Judicial Acndr.mv.Momlnahad,Sr/r)(lfl!!! 

17.05.2025 & I H.05.2025 

1. .lmlicial 0[/icer.\' II{Kmilmtir l'rm•im:e 

- ·-
S.No Nnmc of the Dcsignntlon 

Officcr(Mr/Ms) -
I. Parvaiz Iqbal Additional District & Sessions Judge, 

Kulgam) (with additional charge of I'DJ , 
Kul~.tam) 

2. Mir Wajahat CJM,Soporc 

3. Mchrecn Mushtaq CJM,Kulgam/Additional Charge of 
Secretary, DLSA 

4. Shafeeq Ahmad Molik Sub-Judge, Vailoo 

5. Mohammad lshtiyaq Forest Magistmtc,Srinagar 
Alam Baba 

6. Jmrnn Haneef Khan Special Mobile Magistmtc,Barmnulla 

7. Easar UJ Nabi Special Mobile Magistratc,Budgam 

8. Altaf Ahmad Mir Principal Magistrate,JJB,Baramulla ' 

9. Danishta Shafi Munsiff, Pulwama 

10 Adnan Manzoor Sub Registrar, Srinagar 
NaQashbandi 

11 Mufli Nahida Munsiff Kangan,Gandcrbal 

12 Nazia llassan MunsiffChadoora, Budgam 

13 Aarizoo Javaid Rather MunsiffDooru, Anantnng 
- -14 lram Jrtiza Munsiff, Kupwnra 

JS Himanshoo Atri Addl. Spl. Mobile Magistrate, 
Pahnl~.tnrn,Annntnag ' 

16 M:msoor Ahmad Mir Munsi ff Tnngdhnr,Kupwarn 

17 Rahila Rashid MunslffSumbni,Bnndiporn 


